MR. DEPUTY SPEAKER :
Order please. Shri Bhagat. Next
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BUSINESS ADVISORY ot qfe 2 umRm A&l &

COMMITTEE

THIRTY-SIXTH REPQRT

THE MINISTER OF STATE
IN THE MINISTRY OF WORKS
AND HOUSING AND IN THE
DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI
H.K.L. BHAGAT)

[ beg to move :

“That th's House do agree
witk  the Thirty-sixth Report
of the Business Advisory Committee
presented to the House on the
12th October, 1982.”

MR. DEPUTY SPEAKER
The question is :

“That this House do agree with
the Thirty-sixth Report of the
Business advisory = Committec

presented to the House on the 12th
October, 1982.”

The motion was adopted.

13.53 hrs,

—— -

The Lok Sabha then adjourned for
lunch  &ll Fifty minutes past Four-
teen of the Clock.

The Lok Sabha re-assembled after
Lunch at Fifty Minutes past Fourtcen
of the clock.

[SHR1V.N. GADGIL 11 the chair.]

MATTERS UNDER RULE 377

(1) RATIONALISATION OF LIGENEC-
ING POLICY FOR FIRE ARMS
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MR. CHAIRMAN : Only that
portion will go on record which is
approved by the Speaker. Only
that text.
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